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15.05 hra.

NATIONAL HOLIDAY ON NE/TAJl 
SUBHAS CHANDRA BOSE’S BIRTH 
DAY BILL BY SHRI SAMAR GUHA 

Contd.
MR. SPEAKER: Now we take up fur

ther consideration of the motion al
ready moved by Shri Samar Guha.

SHRI PABITRA MOHAN PRAD- 
HAN (Deogarh): Sir, I rise to support 
the nan-oflftcial Bill to provide for 
observing the birthday of Netaji 

 ̂ Subhas Chandra Bose as national 
holiday.

Sir, whether the politicians agree or 
not; whether the parties agree or not 
Netaji is one of the foremost leaders 
of India
15.05 hrs.
rMR. Deputy-Speaker in the Chairl

My opinion is that he was the se
cond leader of his time and Miihatma 
GandJii was the first leader..........

SHRI P. K. DEO (Kalahandi): How 
can we discuss this now?

MR. DEPUTY-SPEAKER: It has al
ready been moved and we are discuss
ing it. Last time the entire discussion 
was stopped.

SHRI PABITRA MOHAN PRA- 
DHAN: In my opinion, Netaji was the 
only leader to or;ganise armed revolu
tion against the British in India. Uptil 
now, he was the one and the only per
son to organise a military organisa
tion known as the LN.A. and it is be
cause of this organisation ithat the 
British had to bow down before 
Mahatma Gandhi and the Congress 
to part with power and give uncon
ditional freedom to I^dia. Had he not 
been there, I apprehend the Indian 
independence would have been con
ditional and delajred to some extent. 
Sir, it is the actions of Netaji that 
wonderfully and quadruply inspired 
the Indian masses to move 
vigorously determinedly and stub^born- 
ly enkindled the hopes and aspirations 
of the Indian masses. When launch the 
said Quit India Agitation. Hence ^hen 
3648 LrS— 11.

the ‘Quit India’ mass agitation in 1942 
was launched, the entire masses took 
part in it and the result was marvel
lous. India achieved independence to 
which Netaji's Contribution is unmea
surable.

Sir, I knew about Netaji by the time 
when he was in Burma and then I was 
an absconder and I tried my best to 
be in, contact with him. From Orissa I 
absconded and I went to Tatanagar 
from where I had to go to Calcutta in 
disguise as a cook-cum-servant on a 
Salary of Rs. 6 / -  per month^ and from 
Calcutta I contacted the Group known 
as ‘Jugandar^ group. I came to know 
from this Yugantar Group what Netaji 
was doing by then to achieve indepen
dence. He sent his own men from 
Burma two of his workers through 
submarine, named Shri Haridas Mitra 
and Shri Pavitra Kumar Biswas who 
were arrested. But they gave informa
tion that suicide squads with certain  
information from India are to be sent 
to Netaji. The I.N.A. desired to know 
this information from India, By then 
his group, the Yugantar group, was 
trying to send some suicide squades 
from India to Burma and it was a 
golden opportunity for me to be selec
ted as one of the suicide squads. I had 
been there and I came to know of the 
amount of hopes and aspirations which 
Netaji instilled into the minds of the 
Indians to get independence. The 
masses 'were thinking and hoping that 
it is Netaji who would living inde
pendence to India. The Indian mass 
was on the upto of readiness and 
anxiety to welcome Netaji.

Even the military was supporting 
him. I got the assistance of the mili
tary people to go to Burma to give in
formation, When I wanted to cross 
Barak river at the dead of night at 
Silchar. it was the military people who 
helped me to cross it by swimming at 
the d«ad of night. It was the military 
people who schemed to drop me in the 
advanced military base from where I 
could slip away easily to the Netaji’s 
occupied area in Burma side. The 
whole country was fired with hope 
and aspiration that Netaji’s action
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'would contribnte immensely for gett
ing independence. I am very much 
proud of Such a hero and freedom 
fighter. Such a hero and freedom 
fighter was bom  in Orissa at Cut
tack and he was educated there 
and he did so much for achiev
ing Independence of India. Had 
Subhas Babu not organised his I.N.A. 
Indian independence in this form 
would not have been so easy and so 
quick; because of his activities and 
military organisation the British were 
demoralised and they filly-nilly to 
come to terms with the Congress and 
Mahatma Gandhi and give us complete 
Independence. Such a benefit was de
rived by us and it is now being enjoy
ed h(y the nation. It is, thereforei, in 
the fitness of things and in gratitude 
to Netaji that the nation should remem
ber him at least a day in the year 
and there should be a holiday on his 
birthday.

SHRI HARI VISHNU KAMATH 
(Hoshangabad): On a point of order. I 
should like to invite your attention 
to the fact that my Bill  ̂ the Consti
tution Amendment Bill seeking to 
amend the emergency provisions of 
the Constitution had secured third 
place today, and out of curiosity I 
refeired to the debates of Nov
ember 18, when unfortunately 1 
was not present, having been 
absent due to circumstances be
yond my control se n t by Govern
ment to attend the session of the Jagat 
Sabha. the United Nations General 
Assembly which I prefer to call the 
Jagat Sabha. On that day, November, 
18, there was a brief debate on that 
point as to what would happen to my 
BiU what would be the fate of my 
Bill. You were good enough to m^k«? 
some observations an d  I wa?* happy to 
note yOUr observations; I read them 
last night. My hon. friend and collea
gue Shri Samar Ouha raised the point; 
earlier my hon. friend Shri Kanw^r 
Lai Oupta had said: “The Minister is 
here; if we adjourn that today I am 
not sure whether the Bill seeking to

amend article 352 would get priority 
autemutically or not." He was referr
ing to my Bill.

Then you said: “ It has to be balloted 
again” ; then Prof. Gutia said: ‘ ‘If it is 
balloted, where is the surety’’— it is a 
moot point he made— that it wiU get 
the priority. Your enlightening observa
tion was ‘‘He is bound to get the 
priority.*’ You said that, I am reading 
from the printed record. Unfortunately 
your prophecy has not come true, and 
I have not got the priority and I am 
No. 3. I find from a reference to the 
Secretariat that today one hour and 23 
minutes have been allotted. Out of
another two hours that was allotted__
time was extended last Ume by another 
two hours for Prof. Guha's BiJ] that is 
under discussion now—out of thosp 
two hours, one hour and twenty three 
minutes remains. The next Bill, if 
my information is correct, has been al
lotted only One hour. Am I right. Sir?

MR. DEPUTY-SPEAKE3R: Yes.

SHRI HARI VISHNU KAMATH: 
That means, if the time for both is not 
extended, if you give an assurance 
that time for both will not be extended 
it will be exactly two hours and twenty 
three minutes, in which case I will 
just get enough time  ̂ one minute or 
two minutes to my bill. Provided 
the House gives me a firm assurance.

MR. DEPUTY-SPEAKER: I think we 
will close exactly as per the time al
lotted.

SHRI HARI VISHNU KAMATH: I 
do not wish to detract from the im
portance of Prof. Guha’s Bill. I would 
like to have a firm assurance that I 
will have two minutes to resume the 
discussion on my Bill. A complication 
has arisen because Mr. Liakkappa who 
had got a higher place than myself in 
the ballot, fortunately for me ^^d un
fortunately for himself, he failed io 
give notice of motion today* but he haff 
given notice of motion tor the newt day, 
so that under the Rules, he jumps - 
abo^c ime in case T do not get a chance 
to move my Bill today." * ; r
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MR. DEPUT Y-SPE AKER: We wiU 
^tick to the time schedule today.

SHRI HARI VISHNU KAMATH: 
Firmly, Sir.

MR. DEPUTY-SPEAKER: Yes.

SHRI HARI VISHNU 
Thank you, Sir.

KAMATH:

MR. DEPUTY SPEAKER: There is 
no question of extending today at least.

SHRI MANORANJAN BHAKTA 
(Andaman and Nicobar Islands): Mr. 
Deputy Speaker, Sir, I rise to speak 
on this Bill because we are very much 
connected, our territory was vei'y njuch 
connected with Netaji. Ag you know 
I come from the Union Territory of 
Andaman and Nicobar Ii?lands, which 
became free from the British Rule in 
the year 1942 and as you know, Neta- 
ji hoisted the National tricolour first 
in that part of Indian soil.

It is a proud privilege for me to pay 
my tribute to Netaji and speak on this 
Bill. Tears came from my e.ves Vvhen 
I found on 23rd January, 1978 in the 
Central Hall when our hon. President 
unveiled the portrait of Netaji, at that 
time in Andaman and Nicobar Islands, 
the bureaucracy disowned and showed 
dishonour to Netaji. The Government 
of India spent a few lakhs of rupees 
to erect a statue in the Gymkhana 
ground and that statue was unveiled 
by Oen. Shahnawaz KKan, who was a 
Minister in those days and other cen
tral leaders along with the close asso
ciates of Netaji also participated in the 
function.

As a citizen of India domiciled in 
Andaman and Nicobar Islands, I had 
the privilege to witness that function  ̂
and feel how those patriots of the 
country paid their tribute to Netaji’s 
statue. But on 23rd January, not a 
sfngle garland was placed cn that sta
tue bv the officers of Andaman and 
Nicobar. There was no function or
ganised by the Andaman and Nicobar 
Administration that day when, here in 
the Central Hall of Parliament House

we had that function. This is the 
sad episode which I had witnessed in 
Andaman and Nicobar Islands.

Declaring a day as National Holiday 
is a question of pride for the nation to 
pay its tribute to the great sons o f the 
country. Netaji is still a burning 
memory of the millions of our country
men, whose dedication and sacrifice for 
the country’s independence cai’not be 
minimised. That is why it will be a 
proud privilege for the Janata Gov
ernment if it declares 23rd January, 
the birthday of Netaji, as a national 
holiday. It will be one of the achieve
ments of the Janata Government at the 
Centre. As a Congressman, I can say 
that We fully support this Bill and we 
expect that all the members of the 
House will unanimously accept it.

SHRI P. K. DEO (Kalahandi) : Sir,
I do not think any pursuasion would 
he needed to pass a Bill of this kind, 
but it gives an opportunity to pay our 
tribute to the great leader and the 
people who have been inspired by his 
patriotism and dedication towards the 
Motherland. Netaji Subhas Chandra 
Bose was born in the State of Orissa, 
but Orissa is too small a State 
to claim him to be its own. He was 
not only a national leader, but I 
would claim, an international leader,
I had the privilege of meeting Netaji 
in Sarat Chandra Bose’s house in 
Woodburn Park in Calcutta. Gandhi- 
ji was sitting there and he wanted to 
witness the chhau dance of Saraikela 
on the roof of that House. It was a 
moonlit night and we sat there watch
ing it. That incident is still fresh in 
my memory.

When we were students, Netaji in
spired all of us. He was the youth of 
India personified. In 1938, I was a 
student of the Law College and ihe 
Tripuri Congress session was being 
tteld̂ l Netaji Subhas Chandra Bose 
was contesting for presidentship of the 
Indian National Congress. The official 
candidate was Pattabhi Sitaramayya 
with the full support of Mahatma
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Gandhi and Sardar Patel. As youthF 
taking part in student politics, we 
used to bet 4 to 1 as to who would 
win. We always betted for Netaji and 
what joy it was when it was announced 
that Netaji Subhas Chandra Bose had 
been elected as the Congress President 
in the Tripuri Congress.

Sir, while fully associating myself 
with all the sentiments expressed in 
this House regarding the sacrifice and 
greatness of Netaji Subhas Chandra 
Bose, I would like to point out that to 
pay a tribute to a leader of this type 
by observing a national holiday is not 
the only thing. What do we usually 
do on a holiday? We spend the tvaie 
in picnicking or we spend the iJaie 
leisuiely. On that day we should 
dedicate ourselves to work at least 16 
hours instead of 8 hours because 
Netaji was a Karma yogi and we will 
be following in the footsteps he has 
left on the sands of time if we can 
work double the hours on that day.

Sir, as a matter of fact, when I was 
looking at the calendar of 1978, I found 
there are as many as 16 Government 
holidays and two Restricted Holidays 
and 53 Sundays. So, we lose 71 daj s 
out of 365 days as holidays. I do not 
know how far we will be justified in 
enhancing the number of holidays in 
the year by observance of Netaji 
Subhas Chand r̂a Bose’s birthday 33 a 
holiday. The best thing would be to 
pay tribute to Netaji by doing more 
work on that day instead of doing less 
work and spending the time in a 
leisurely fashion.

Sir, I fully appreciate the sentiments 
of my distinguished colleague, Prof. 
Samar Guha, behind fliis Bill.

SHRI DHIRENDRANATH BASU 
(Katwa) : Mr. Deputy Speaker, Sir, 
Netaji was undoubtedly the greatest 
revolutionary leader of the world. This 
was also asserted By the late Prime

Minister L,al Bahadur Shasiri while 
unveiling the statue of Netaji in Cal
cutta. This was also asserted by UUe 
Prime Minister Pandit Jawahirlal 
Nehru.

Mr. Deputy Speaker, Sir you know 
that even Gandhiji talked that Netaj L's 
leadership was unrivalled. When for 
the second time during election cs 
President of the Indian National Con
gress Mahatma Gandhi set up Pattabhi 
Sitaramayya, he was defeated by 
Netaji. This shows how all the Indiaii 
people liked him and loved him. Netaji 
was n o t  only the popular and the 
greatest leader of this country, but 
he was and he is also popular in 
foreign countries. I tell you one in
stance in Habuken city m TTSA near 
New York. This Habuken city in the 
year 1975 was named" after Netaji for 
three weeks. All the people of Habu
ken city applied to the USA Govern
ment and to their President, to name 
that city after "Netaji and this was 
sanctioned for three weeks. Netaji's 
statues have been unveiled in various 
foreign countries. I have seen bis 
statue in Canda. I have seen his statue 
in France and I have seen his statue 
in various places in USA and other 
countries. So, Netaji is being wor.^hip- 
ped by not only the people of India, 
but also the people of the whole worli- 
It is unfortunate that 23rd January 
has not been declared a national holi
day. I am sure our Home Minister, who- 
was sitting here and who was a close 
associate of Netaji, will agree to this 
proposal. And I hope he will gladly 
declare 23rd January as a national 
holiday. Netaji showed the people of 
India how unity should be forged. He 
founded the Azad Hind Fauj with 
Muslims, Hindus, Christians, Jains and 
all other castes, and made them work 
under one flag. He fought against the 
British, formed the Azad Hind FauJ 
and showed how to literate India from 
outsiders. Here in India, Mahatma Jl 
piloted the Quit India Movement in 
1942. When we were in prison, we 
found how peojfte went to jails, hc»w
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people wfire tortured by the Britis
hers; and against tnese Britishers and 
their rule, Netaji formed £hat Fauj to 
defeat the British Army and drive 
them out of India. This quickened the 
independence of India. We got In
dependence in 1947, not only through
negotiations, but by forces fighting
from outside, under the leadership of 
Netaji, and by revolutionary move
ments sponsored by Mahatma Ji and 
other leaders like Nehru, Dr. Rajendra 
Prasad, Maulana Azad and others.

Mr. Deputy Speaker, Sir, Netaji Iras 
showed how Indian people shoul:3 
unite for the independence of the
country; and he has sHown how we 
should unite for preserving the in
dependence of our country. That is
why I request the hon. Home Minister 
through you Sir, to declare 23rd 
January as a national holiday. This 
will be the proud privilege of the Gov- 
'ernment, all the Parliamentarians and 
all the Members of both the Houses. 
So, I wish that all the Members ĥ r̂e 
support this Bill, which has been spon
sored by our esteemed friend, Prof. 
Samar Guha.

Mr. Deput3’̂ Speaker, Sir, we are 
grateful to you. In the General Pur- 
jDOses Committee, you had also contri
buted to the decision for installing the 
p-ortrait of Netaji in the Central Hall. 
Under the Speaker’s leader^Rp, ard 
under the lea3e'r-ship of Prof. Samar 
Guha, you piloted it. I wish that you 
also pilot the proposal for 23rd Januarv 
being declared as a national holiday. 
That will be a proud day for us all.

*SHRI RAJ KRISHNA DAWN (Bur- 
dwan) : Mr. Deputy Speaker, Sir, I am 
a new Member of Lok Sabha. I tried 
to make my submissions before this 
House earlier but I would not do 
it and I feel it to be a matter of great 
privilege that I should make a start 
-of my parliamentary career by making 
references about the most honoured 
son of India Subhash Chandra Bose 
in this House. Mr Deputy Speaker.

Sir, we heard the call of Mahatmd- 
Gandhi for the freedom of the country 
and for the last 30 years, we were used 
and accustomed to look upon Netaji 
as equal to Gandhiji for attaining the 
independence of our country. A feel
ing has grown in the minds of the 
people of the country that a deliberate 
conspiracy was being made to efface 
the memory of Subhash Chandra 3os^ 
from the Minds of the people in order 
to install and perpetuate the interest 
of one family in the political sphere 
of our country and to make them Ihe 
back bone of our political life. But 
this vile attempt is going to be rus- 
trated because of the permanent posi
tion that Netaji has created in the 
minds of every citizen of our country. 
Mr Deputy Speaker, Sir, you are fully 
aware of the various stages of develop
ment of our freedom struggle and 
today when we urge upon the Govern
ment to declare a national holiday on 
the birthday of Netaji, we are acjt 
asking for a charity from the Govein- 
ment. It is no charity. It is our legi
timate demand the demand of GO crores 
of people who believe in national 
leadership. By making this demand we 
are not asking for any favour, com
passion or charity from the Govern
ment. We have struggled all rlong 
to achieve this objective. So ibr we 
had no arrangements to install the 
portrait of Netaji (in the midst of the 
portraits of other national leaders) in 
the Central Hall of Parliament whore 
the Constitution of India was delibera
ted upon and other democratic laws 
were made. Today after 30 years if 
the portrait of Netaji has found its 
legitimate place in the galaxy of por
traits of national leaders I would say 
that the Government have been forced 
to do it and I must congratulate the 
Janata Government for having been 
able to undo a wrong that was being 
perpetuated for the last 30 years. We 
cannot forget the clarion call of Netaji 
addressed to the youth of our country 
before independence wherein he had 
said. “You give me blood and I 
give you freedom” . The youth of tlie

*Orginal speech was delivered in Bengali.
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country had responded to this clarion 
call and shed blood for the cause of 
independence of the country and 
finally the country got its freedom. 
Nataji did not betray the youth and 
he didnot ask anything in lieu there
of. Even today we hear political 
leaders asking for bloody revolution 
in this country and we have seen in 
West Bengal, Andhra and other places 
where in response to the call of the 
leaders the young men of our country 
have given and taken blood bul whjl 
they gained in return? Sir, in West 
Bengal, from where I have come to 
this House, this game of giving and 
taking blood is continuing since 19G7 
and as a result of this we have virtual
ly lost what was good in our national 
life. When we compare the present 
with the past we find that Netaji had 
given independence to this country 
in lieu of the blood sacrifices whereas 
the leaders of the day are asking for 
blood for feathering their own nests 
and that is the striking difference 
ween the leadership of Nat^i and the 
leadership of our political leaders to
day. Therefore, I will appeal through 
you Mr Deputy Speaker, Sir, to the 
Home Minister that he may concede 
the demand of declaring national holi
day on Netaji’s birthday. He must take 
it as a reflection of the urges and 
sincere wishes of the masses of our 
countrymen. Mr Deputy Speaker, Sir, 
many in this House will agree with me 

t in today's India wo really re
quire a leader like Netaji Subhash 
Chandra Bose, today there is a ^reat 
political turmoil in our country. A 
great devaluation of our political in
tegrity, honesty and integrity have 
taken place in the various political 
parties in our country and as a result 
o f which the younger generation find 
themselves completely bewildered in 
this state of chaos and confusion. If we 
could get back Netaji in our midst it 
would have been happiest thing but if 
we cannot do that, if at least we arc 
able to enthuse the younger genera
tion of the country with ideals of Neta
ji Subhash: Chandra Bose towards
national patxioti3Tn then I feel we

shall be doing a great tribute to iiip-».
Mr Deputy Speaker. Sir, through you 

I would once again urge upon the Gov
ernment to accept the demand of 
declaring a national holiday on the 
birthday of Netaji Subhash which is 
persistently being made by Prof. Samar 
Guha. Sir, I would like to associate 
myself with all the efforts that have 
been made for a long time by Pro^ 
Guha in getting the portrait installed 
and in his efforts in ur^ng upon the 
Government to declare a holiday 
because it is not his personal struggle 
but he Is oniy reflecting the urges of 
the millions of our countrymen. He 
is a dedicated person and knows now 
to give proper respect to the right 
leadership, and a person who has qoeiit 
a great part of his parliamentary life 
in achieving this objective. Therefore, 
Sir, I would once again support the de
mand to declare the birthday of Netaji 
Subhash Chandra Bose as a national 
holiday and if this demand is not cor- 
ceded by the Government I would I'ke 
to say it very clearly that the youth of 
the country would continue to maUo 
efforts to achieve this objective. I 
would appeal to the Government Ih jt 
they should be sensitive enough to 
understand the feelings of the youn- 
ment of our country because Netaji 
represents to them as a great source 
of strength^nd inspiration. When v e 
talk of decidation, idealism and soli
darity we are reminded of Mahatma 
Gandhi and Netaji and perhaps Netaji 
gets the first position. When the youth 
remembered Netaji a thril runs into 
their blood. I would, therefore, request 
the hon. Home Minister to accede to 
the request of Prof. Guha. It is not a 
mere request, it is a national demand 
and it would fulfil the hopes and as
pirations of crores of our freedom 
loving youngmen of our country. With 
these words, Sir, I conclude.

SHRI HARI VISHNU KAMATH 
(Hoshangabad): I request you to
kindly ascertain from my colleague, 
Shri Samar Guha, as ^o how much 
time he will take for his reply, so that 
the time for the other speakers in the- 
House can be adjusted accordingly.
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MR. DEPUTY-SPEAKER: I am pIso
facing that difficulty now.

SHRI HARI VISHlTCr KAMATH: He 
may take hall an hour.

MR DEPUTY-SPEAKER: This de
bate has to be finished by 4.25.

SHRI HARI VISHNU KAMATH: 
The lime should be tailored properly.

MR. DEPUTY^EAKER: It 1b al
ready 3.45 and by 4.25 we have to 
finish this debate. The Minister hfis 
also to intervene. There are Ihree 
more slips here. I do not know how 
to accommodate them.

SHRI SAMAR GUHA (Contai): I
want to make a submission. I know 
that many questions will be raised. I 
know what is lurking in the mind of 
the hon. Minister, I can guess it, Lat 
1 also know that I stand on firm 
ground. I spoke for one hour pnd 
25 minutes trying to explain why it 
is necessary. I will take at least }ialf 
an hour to reply. If the hon. Minis
ter agrees, then I will not take 3ven 
half a minute.

'MR. DEPUTY-SPSAKER: But huw 
can I know what the hon. Minister is 
going to say?

SiiRI SAMAR GUIIA; I know where 
1 .stand, what I mean, and the hop. 
Minister also knows what I mean.

MR. DEPUTY-SPEAKER; I go by 
the assumption that he will take half 
an hour because I do not know what is 
in the mind af the hon. Minister. If it 
is finished earlier, well and good.

THE MINISTER OF HOME AF
FAIRS (SHRr CHARAN SINGH): 
l^rdl}^ ten minutes either way.

SHRI HARI VISHNU KAMATH: Is 
it ̂ possible under the rules for Shri 
Somar Guha and myself to exchange 
places so far as his second Bill is con- 
cemied?

MR. DEPUTY-SPEAKER; That can
not be done because the House Can
not upset the ballot.

SHRI SAMAR GUHA: If the lulos 
permit, I have no <5bjection.

SHRI HARI VISHNU KAMATH: By 
mutual consent and your consent too, 
this can be done.

MR. DEPUTY-SPEAKER: I think
the best way is to stick by the time.

♦SHRI SAJCTI KUMAR SARKAR 
(Joynagar): Mr. Deputy Speaker, S:r. 
I rise to support the proposal of Prof. 
Samar Guha which has been brought 
before this House for declaring the 
birthday of Netaji Subhash Chandra 
Bose as a national holiday. I do not 
think that there is any need for a 
prolonged discussion or deliberation ji: 
this issue. I also do not think I h *1 
the members of Parliament will hpve 
two opinions or any difference on 
this issue. Today we are going to pay 
our tributes to such a great 
son who is unparalleled and undispu
ted in his greatness. His contribution 
to India’s life and politics is unequal
led. If we declare Mahatma Gandhi 
as the first front-rank leader of Indip 
then the time has come to declare 
Netaji as the second leader of the 
front frank of our country. Generally 
we mention Mahatma Gandhi as the 
topmost leader of this country but I 
think that if any leader has achieved 
international fame and celebrity, he 
is Netaji Subhash Chandra Bose alone. 
If it is ever considered who is the one 
person who has contributed most to
wards the ireedom of our country, ihat 
is Netaji and nobody else. The advent 
of Subhash Bose as Netaji, his I.N.A., 
is closely linked with the history of 
national uprising of this country. From 
what we have witnessed since 1946, 
we can sa3̂ that when the Congress 
was totally demoralised and disillu
sioned at the beginning of 1942, when 
its very existence was threatened, at 
that time the mass awakening and 
uprising that took place in the name 
of 'Netaji’ is really something unique

•The driginal speech was delivered in Bengali.
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and unparaUeled, The British Jnv 
perial power had to leave this country 
chiefly due to that unparalleled iTiiss 
movement and agitations. At that 
time the British had turned India into 

ammunition dump and could crush- 
down the agitations of the unarmed 
people with impunity. But the forma
tion of the Indian National Army, the 
naval mutiny and the consequent 
spark triggered off in the Indian Army 
scared the British Power and they 
fled this country like a beaten dog 
with its tail between the legs. But 
Netaji's contribution and achievements 
does not end here. It had its repurcus- 
sion and influence in the intemationnl 
sphere also. He not only enabled us 
to attain freedom but he also sounded 
the death-kneli of colonialism an.i im
perialism all ever the world. We see 
that the mass awakening and sub
sequent attainment of freedom of many 
countries in South East Asia and 
Africa took place along with the for
mation of the Indian National A r m y .  
So we can say that Netaji’s sole efforts 
brought freedom not only to our coun
try but helped many other countries 
also all over the world to attain free
dom from colonial rule. I do not want
io  make a long speech. I know time is 
valuable and we are anxious to listen 
to Prof. Samar Guha, we are anxious 
to hear Shri Kamath and we are an
xious to hear the Hon. Home Minister. 
Shri Charan Singh. I only want to 
say that we must not be found want* 
ing in paying our respects and homage 
to this unequalled personality of our 
nation. We have rectified our mistakes 
and neglect of the past 30 years to 
some extent by unveiling the por
trait of Netaji in the Central Hall of 
the Parliament House and have there
by glorified ourselves. I think that 
not only the members of the Janata 
Party but all members of Parliament 
of both the Houses have bathed them
selves in glory by correcting the past 
mistake. I think our hon. Home Minis
ter, Shri Charan Singh will similarly 
glorify and honour himself by declar
ing the birthday o f this great son of 
India, Netaji Subhash Chandra Bose,

as a national holiday and thereby 
enable us also to feel glorified. I once 
again. Sir, express my whole-hearted 
support to this proposal and conclude 
my speech.

15.46 hrs.

[ S h r i  T r id ib e  C h a u d h u r i  in the 
Chair]

SHRI SYEI> KAZIM ALI MEERZA 
(Murshidabad); Mr. Chairman, Sir, I 
shall be very brief and precise. It is 
not only a privilege but a great !»o p - 
our for the entire nation irrespective 
o f caste, creed or religion. The inhie- 
rity community also looked upon Neta
ji as one of the greatest national 
leader with who there was no com
munal oullook or anything of that 
nature.

Past memories dwell in every mind 
and I should say what the past has 
taken away. I would further add that 
memories are built. Today, it would 
be a great thing in the history of 
Parliament to pay that tribute and 
respect to that great patriot and, I 
should say, the greatest of the greatest 
patriots. In his fight for freedom, he 
never felt that he was risking his 
life or that he was giving his blood for 
the nation.

I know, when during the British re
gime—it is an irony of fate that India 
was partitioned— the communal trend 
was brought about by the foreign re
gime, it was my father who organised 
an association known as the Hindu- 
Muslim Unity Association. It was a 
matter of proud privilege that Netaji, 
Dr. Shyama Prasad Mukherjee and 
others were also the members of ih-at 
Association to bring about absolute 
unity in India irrespective of caste, 
creed or religion.

Had Netaji been here during ib^t 
period, it is my feeling that there wouli 
not have been any partition of Ecai- 
gal at least. We were all against the 
partition of Bengal. I was one of ^re 
organisers of the Hindu-Muslim Unity



337 National Holiday on PHALGUNA 5, 1899 (SAKA) NetajVs Birthday Bill 338

Association. Dr. Shyama Prasad 
Mukherjee, Mr, Sarat Chandra Bose, 
Mr. Fazul Haque and you Mr. Chair
man, will perhaps remember that these 
great leaders and we never wanted 
the partition of Bengal. And it was 
proved that the partition of Bengal 
Was wrong. Today, we find that it is 
Bengla desh. Had Netaji been with 
us, during that period, I feel that Ben
gal would have understood it and it 
would have been for the better. Netaji 
was respected by both the communi
ties, not only by his community \ 
he was respected more by the Muslim 
community for the love and alTection 
that he had shown.

I would like to conclude and resume* 
my seat by congratulating my esteemed 
friend, Prof. Samar Guha, for bring
ing forward this Bill. I do know the 
hon. Home Minister is a just person 
and a very, straight forward person.

He will not take even two minutes 
to finish his reply and that he would 
gladly accept it. His name will be 
written in letters of gold in the future 
history of Bengal that he has respec- 
led th^ greatest of the great national 
leaders who had sacrificed his life 
for India’s independence.

SHRI HARl VISHNU KAMATH 
(Hoshangabad): Mr. Chairman, I 
be very very brief because I know tl e 
House as well as myself are racing 
against time. I had the proud pri
vilege and honour of working in cOose 
collaboration with this one of ihe 
greatest sons of Indfa.

About forty years ago, for nearly 
three years, soon after I had resigned 
from the Indian Civil Service, I work- 
■ed with him and under him. The more 
I worked with him the more I ^oved 
him. As a matter of fact, to know 
him was to love him. That sums up 
to me the man and the leader. I do not 
wish to add anything more. Whatever 
I have leamt in the art and science of 
practical politics. I owe in large 
measure to him. It is a consoling 
thought, it is a matter for gratifica
tion that—in the last year, 1977, the

year of miraculous happenings, of the 
revolution of Janata—it ousted the 
long-entrenched Congress Party from 
power; and in 1977 again, thirty years 
after the liquidation of British period 
in India and 30 years after India was 
liberated from the British yoke, 
British imperialism, Ihe most Intrepid, 
the most indomitable, the most uncom
promising foe of British imperialism 
was accorded homage by the new  
Janata Government, thus makiiig 
amends, an honourable amend for the 
failure to do so by the Congress Gov- 
ernment during their long period of 30 
years. In between during the short 
period of late Shri Lai Bahadur Shas- 
tri, something had been done some phi
latelic homage had been paid to him. 
The All India Radio accepted our 
proposal after a stormy debate in the 
House that they would broadcast f*n 
annual programme on his brithday, 
because till then he had been relegated 
by the Nehru Government as a ‘B-Class’ 
leader and not as a 'A-Class’ leader. 
On his birthday, only 3rd or fourth or 
fifth birthday, there was a national 
programme on All India Radio. I do 
not wish to go into details because 
the time is short. I would support in 
principle the demand, the proposal 
made by my hon. colleague Shri Samar 
Guha. But I have also read with orofit 
and pleasure the speeches made by 
honourable colleagues, particularly 
Prof. Mavalankar, Dr. Ramji Singh ard 
just now I heard the speech of Shri 
P. K. Deo.

And I, for one, feel very happy to 
pay homage to a leader not merely of 
a national stature but of international 
stature as was Netaji Subhas Chandra 
Bose, the like of whom is perhaps born 
once in a century. I feel that yuvi 
should have approached this problem 
in a dfiTerent spirit, in a different 
manner, because, as was rightly said 
in those speeches, a holiday means all 
things to all men. and a holiday 00 a 
day, on a birthday of Netaji Subhps 
Chandra Bose should be celebrated In 

a proper spirit.
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[Shi'i Hari Vishnu Kamath]
Ki.06 hrs.

I wonder how many men and women 
in our country celebrate Mahatma 
Gandhi’s birthday in the spirit in 
which it should be done. On Gandhi 
Jayanti, we have got a holiday; we 
hAve already holidays on the birth
days of all the religious pioneers and 
the founders.

few:

On the jayantis of all these pioneers 
and founders, we have got holidays. 
Thai is alright. A  secular State has 
to respect the leaders of all religions.

I now come to political leaders of 
international stature or world c ’ ass 
bke Mahatma Gandhi and Netaji 
Subhas Chandra Bose. Other leaders 
like Lokamanya Tilafc, Sardar Patel 
and Shi\'ajl, for instance, have been 
delegated to, or accorded only, a ^ort 
of inferior status like provincial 
status; I do not know why; I leave 
that alone. I would now make a hum
ble suggestion, a humble appeal, to 
my colleague. Prof. Samar Guha, anci 
to the Minister, to the Government.

Last year, almost on the very da>. 
if not on that very day, of Netaji 
Jay anti, the great Janata Party also 
was born, because, elections were called 
on the 18th January by the then Prime 
Minister, and as far as I remember, 
the birth of the Janata Party was an
nounced on the 23rd January. I do 
not know when actually it took birth 
inside the hall, inside the room, in 
camera, but it was announced to India 
and the world on the 23rd January, 
Netaji’s birthday. And thereafter 
had a revolution, a non-violent, peace
ful revolution, which has been hailed 
all over the world. Netaji has be?n 
rightly described as the Father of tiie 
Indian revolution also. It is a strange 
coincidence, God-given, by God’s will 
and God’s grace, that on the birthr3ay 
of Netaji, we Had IRe birthday of the 
Janata Party also.

So, let us— the House, the Govern
ment and the Parliament—decide una- 
nimouslly that we will celebrate Netaji 
Jay anti as the National Revolution 
Day—National Revolution Day or 
National Labour day, as my hon. 
friend has proposed, or National Youth 
Day but I would pr^er ‘National Re
volution Day' because that will have 
its own significance to the whole of 
India. And on that day let not tne 
government oflPicers or any other oflk.e 
be closed. Let us have a working holi
day. We have got working lunches, 
working dinners, and things like that. 
Let us have working holidays. I think, 
it is possible. Let us make an innova
tion—the Janata Government which, 
by a revolution, has been brought into 
power. . . .

THE MINISTER OT HOME AF
FAIRS (SHRI CHARAN SINGH): AU 
holidays are non^-working days. You 
say Let it be a working holiday’ I

SHRI HARI VISHNU KAMATH: It 
is a paradox but we can make an in
novation. By ‘working holiday', I 
mean, no office will be closed; any 
absentee from the offices will be taken 
to task; let us have on that day n© 
routine work but a special programme 
allotted to officers to celebrate and to 
promote Nefaji’̂ s spirit of revolution, 
so that the Janata Government revolu
tion, which we began last year, can 
be taken forward, can be brought to 
fruition in the very near future.

With these words, I would conclude.
I do hope that, instead of merely 
declaring if a holiday, we will import 
the spirit of Netaji into it— work, 
labour, suffering, sacrifice, struggle and 
revolution. And that will also satisfy 
I am sure, the leader, the founder and 
the inspirer of the Janata Party, 
Shri Jayaprakash Narayan, wlio also 
stood for total revolution.

The Janata Party will pay homage 
to the memory of Netaji that way and 
not merely by installing the portRTlt 
of Netaji in the Central Hall—al
though, o f courae, the Govemmoort
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has honoured itself and so has Par- 
liainent by doing so. But let us try 
this new concept of a working holi
day, a National Revolution Dav, on 
the birthday of Netaji po as to coin
cide with the birthday of the Janata 
Party also in 1977, i.e., on th^ 80th 
birth anniversary of Netaji.
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ĥ-td-TV, ^=R^-^7i^, ?r«T%

?rV?: ^MHMd m f r ^  if wt*t
t  , ^ r i^  ^  ^  i»15T̂ T ^  

^  ^3rr^ rft ^
^  ;̂mr>ft ? 23 ^  f%?r ^  | ?
3̂(7̂  10, 5 «TT^ ^  irgptifT

^ ?'F R  if WTTR- ^
^ r f^  70 «R t^  ?TTT»ft 3fr ^  w r  

I , 3̂FT̂  ^  ?ft 5>ff I ?vt“
spT ^  ?Ii^r«<<l ^ ?



347 National Holiday on FEBRUARY 24, 1978 Netaji’s Birthday Bill 348

[sft ’rn jT

JTTTf 3̂TT̂  ■5?:̂  I  ^
^  JTTR- ^  ^

^  TTTrf T̂Trft t  f% ^
^  I %f%5T ^  t

Ivi*Tl < i*<»iqI
^  tr^?r ^  t I  t  I

CV ^
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?i(<T»'i ^ 9! îT 4>'l  ̂ »?ii'fl’ HT^ ^*11 I

r̂ ?fh: ir ^  ^

5qrq% ^  r̂»7r %
iftr ^  fvxiiHVR ?rn7^

c v  ^

TT  ̂ t  Pp 5 ^  ^  a^3jfe^ ^  W3T̂
It 3T? ^  ^  qrf I
^  ?T̂ ?,»Tr?T ^nrr 4T«Fdi g

VTT^ iTf ?T»̂ H>*T r̂r̂ TT q t ^  
?rrT%: fsm^ *TT«fV f ,  w r

3̂^  Jr t ,  ^  ^ T  ^  t ,
f̂ TlfV ^  ^  JTff ^ I ^

^ I ?r*iT ^  ?mT%
?rSvTT ^  eft #  ^TFRft
ffTH fTT:̂  ?m3TT3i f% if f̂?Tf
^  t  ^  ^  srra- ^ i
TTTT ?ft ^  ?t, ?T> Ht #
^  «Cr«f̂ d %■ ap^-?rrjH: r̂?T ? »^ r ,

t  I 5 T f^  JTPT vfr ^<J 
f̂ T̂T, Rft*̂  ^T «i Ici «̂ ri IC 'd'1+i
*PTT ^>TT ?

qrf^?r*T^r imTifhT
T*1̂  %■ 4)5! *T*<!̂ *I I Pt* t1«)
m?ff ^  ir w  ^  ^

vfe^rr^iff ^  ^  ?rrT *t*tt ’H'T̂ t
^ v n r  ^  ^  ^ qr ^
t^cR  %t(r ^  fsq^TPT ^
% ^  I #  vrqn? i 5msT ir?r ^  ^r^rrr
^ f%  ?t»p : !•# ^rq^T % rft
#  ?rq^ ?n f^T  spY?: ^ 5 t r  ^  
+'frsrn <̂?>i I I ®r %%
% f^rr aqrr g 1

MR. CHAIRMAN: There is one diffi
culty. The House has to rise lo-ilay 
at 17.30 because of the meeting in hon
our of H. E. Mr. Pham Van Dong, 
Prime Minister of the Socialist Repub
lic of Vietnam.

SHRI HARI VISHNU KAMATH: 
Please make it 17.45.

MR. CHAIRMAN; Even after that 
we have to rise,

SHRI HARI VISHNU KAMATH : 
The next Bill is also in the name of 
Shri Samar Guha. According to that 
we have got one hour yet.*'

SHRI SAMAR GUHA: I have heard
with rapt attention tlie speech made 
by the hon. Home Minister. But .1 
am sorry to say, as It happened earlier, 
in the case of the present Government 
also I would use the word ‘they have 
miserably failed’ to appreciate, to re
alise and to evaluate the essential as 
also the distinctive characteristic of 
the personality of Netaji Subhash 
Chandra Bose. The hon. Minister was 
present in this House when 1 spoke at 
length earlier. I tried to justify the 
distinction, not a quantitative distinc
tion, but a qualitative distinction bet
ween a man of destiny, and a great- 
man. The man of destiny is born with 
a sense of mission and he is not always 
guided by reasons, but on many occa
sions 'by spiritual urges intuitively. 
He also leave the message in which lie 
some kind of values and those values 
not only transcend the age and the 
boundary of his country but also go 
far beyond to ages after ages, encom
pass the ideas of even the mankind 
as a whole. That is a man of destiny.
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When we make reasons for gradation 
of leaders as No. 1, 2 and 3,—I am 
very sorry to say-—this is the way how 
for 30 years attempts were made 10 
l:lack out the inoage, the life, and the 
contribution of Netaji. Netaji cannot 
be put in such gradation of leadership

When we just try to evaluate the 
characteristic of a personality, the h:s- 
toric characteristic of a revolutionary 
personality or a man of destiny whose 
contributions as I have said transccnd 
the present age or even the contours 
of a particular country, those have not 
±0 be analysed quantitively but quali
tatively. Here lies our difficutly. 1 
am also aware that there have ]j^en 
many great men in our country. But 
let us not forget that all these great 
men followed certain lineage and Ihere 
is another great man who followed a 
different lineage. One is the lineage 
of the Gandhian leadership. Every 
leader in India, whoever he may he, 
can be described mainly as satellHes 
of the Gandhian solar system. Call 
him Sardar Patel; call him Pandit 
Nehru; call him Maulana Azad; call 
him anybody. Whoever tliey were, 
th e y  w ere nothing, but the ‘Sateilitei' 
in the Solar System—the big sclai 
system—of Gandhian effluence, radi
ance, values,—whatever you may call 
it.

But there is only one man who 
broke out of the solar system of Gand- 
hian Leadershin. And. he moved out 
as a Comet—a Revolutionary Comet, 
I say. 'A Revolutionary Comet’, with 
a ‘Revolutionary Idea’, and this re
volutionary comet was Netaji.

Not only so. It musf be remem
bered that in Indian politics of prefree
dom days, anybody who rebelled 
against Gandhian leadership, either 
himself got wiped out, or was wiped 
out. But, it was here, that you bad 
a Rebel President of the Congress, 
Subhas Chandra Bose, who rebelled 
against Gandhian leadership, only in 
certain aspects, not on all aspects, re
garding the tactic of attaining indepen
dence. He achieved it.

I do not want to repeat what I said 
on the earlier occasion when I made 
a one-hour and twenty-five minute 
speech on Netaji’s role

There would have been no indepen
dence today had there not been the 
complementary contribution of Netaji 
Subhas Chandra Bose. There was con
tradiction between Gandhiji and 
Subhas, always but they acted in 
complementary way as well. If you ^ay 
that Gandhiji alone achieved indei>eii- 
dence, it is a travesty of Indian his
tory. If you say that Subhas Bose 
only achieved it, then, it is also equal
ly a travesty of the truth of the Indiai& 
history. It is Gandhiji and Subhas 
both contributed in complementary 
ways to achieve it. Gandhiji might have 
a Messiahnic role, the role of a Mes
siah. of non-violence—that way his 
different role-—ag a world teacher. So 
far as Indian Independence is concer
ned, there were only two persons, 
Gandhiji and Netaji. who made funda
mental contributions; and nobody else. 
Maybe, many great men were there. 
But qualitatively, it was only these two 
personalities—Gandhiji and Netaji,— 
one, through his technique of Satya- 
graha, the other through his way of 
revolutionary seizure of power made 
historic contributions. I do not want 
to deal with that aspect elaborately 
as I had dealt with it earlier.

I want to remind you that I am 
thankful to the whole House, as all of 
them, irrespective of parties, cufting 
across the barrier of party disfinction, 
everybody in this House,—supported 
the Bill. This is a triumph for the 
object for which the Bill has been pro
posed.

I again want to remind you, hem. 
Chaudhury saheb: Netaji is more than 
a great man. His life is a raessage 
to India. It was Gandhiji who r>aiJ: 
‘My life is my Message’. Similarly, 
Netaji was, the only other person who 
can say that in India, nobody else. 
During the freedom struggle, can you 
cite anybody else who could say; My 
life is my message’? It was only the
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Mahatma and then the Netaji of ihe 
Indian people who could say so. That 
is the reason w hy it is an epic,—you 
can call it historic or you can call it 
the most significant adoration of the 
Indian people, when they hailed these 
two per^nalities as the Mahatma of 
the Indian people and Netaji of tne 
^ndian people.

That is why I said that ,it is not 
merely for the luxur>\ it is not merely 
for enjoying or whiling Qway a day 
that 1 want a holiday on N etiji’s 
Birthday. Did any of your leaders 
issue a statement to observe Netaji’s 
birthday? 1 had written to the Janata 
Party President to issue a statement 
for observing Netaji’s Birth-day. Hut 
he did not care for it. Did your Pr^nio 
Minister issL:e any statement? Did any 
Leader of any Party issue a statement*’ 
Vet. in thousands and thousands of 
places of India, thousands and ihou- 
sands of persons, spontaneously, 
naturally, out of inner feelings, out 01 
inner urges, observed Netaji’s Birth 
day aU over the country from Kohima 
to Kerala.

*In Delhi alone, ten difTerent types 
of irie-size posters of Netaji were 
there all over the place, in Old Delhi 
and New Delhi. How many celebra
tions were held? Many and innumera
ble. Did any one of any party, the 
Prime Minister, or any Leader of the 
opposition, ask the people to do it? 
Why did not the people do it? You were 
mentioning that on the birth-day of 
Gandhiji, a few people assembled to 
pay their respects, at Rajghat. But see, 
how the people spontaneously observ
ed Netaji’s birthday all over the coun
try. Why did they do so?

The regime that was there in the 
saddle in this country, for thirty years, 
tried to black out Netaji. For thirty 
years, they tried to ignore Netaji, for 
thirty years, they showed as if Netaji 
was nobody in the national life of this 
country. The political leaders may 
have done so, but not the Indian peo
ple. Netaji conquered the hearts of

the Indian people. That is why in 
spite of either you the politicians, we 
the politicians or they the politicians, 
whether they wanted or not, it is the 
people of India all over the country 
who observed Netaji’s Birthday in a 
splendorous w’-ay. What they did on 
that occasion? There have been many 
meetings, many seminars, not just by 
paying pushpanjali, not by paying a 
tribute only but they discussed the 
role of Netaji, they discussed the jife 
of Netaji, they discussed what is 
legacy meant. The people remember
ed the message of his life. It can 
inspire and will inspire the j>eople of 
our country. It is the eternal youth, 
the emblem of eternal youth, that is 
the flaming image of Netaji that has 
inspired and is inspiring and will in
spire the youth of India and of the.r 
revolutionary aspiration in any part of 
the world.

When I say that Netaji had a Ties- 
sage* he believed that India has a 
mission to fulfil. In his diary, in his 
younger days, he wrote: ‘ I feel, I have 
a mission to fulfil.’ He inherited Ihai 
concept of mission from Swami Viveka- 
nand, his spiritual Guru. In his 
autobiography, he has not written 
that ‘I have been inspired by Swami 
Vivekanand but he wrote Swami. 
Vivekanand entered into my life.’ He 
inherited the mission and the message 
of Swami Vivekanand. Swami Viveka
nand had a mission that India will 
grow; India will lead the world and 
India will go ahead with a new mes
sage for the whole civilisation of the 
world.

I suppose it will be startling to 
some of my Communist friends to 
know what Swamiji said. In 1890 
when neither Marx nor Elngels nor 
Lenin, nobody, could visualise where 
there would be a proletariat revolu
tion, it was a vedantic sanyasi who 
prophesied that there will be first a 
revolution in Russia, then in Chinf .̂ 
I quote from an account of Sister 
Christine:

“ It was in New York during
Swamiji’s last visit to America he
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told us these things. Swamiji was 
walking up and down the floor ?nd 
saying— first comes the rule of the 
Brahmans, then the rule of the 
Khatriyas. At present the world is 
being ruled by the Vaishyas. Next 
comes the rule of the Sudras. I am 
wondering where the first Sudra 
State will be established. It must 
be either in Russia or in China”

By the word Sudra, Swamiji meant 
the proletarians Then again in Dacca 
in 1902. Swamiji said:

‘*As the astronomers see the 
movements of the stars through 
telescope, likewise, the movement of 
the world falls within the range of 
my vision. You take it from me, 
this rising of the Sudras will take 
place first in Russia, and then in 
China, India will rise and will play 
a vital role in shaping the future 
world” .

Look at 1902. Neither Marx nor Engels 
could visualise it. I think they pro
phesied that revolution will be in «ome 
of the advanced industrialised coun
tries like Germany, England or Franco. 
Even Marx prophesied like that. But 
the Vedantic Sanyasi said that the 
revolution will be in Russia and ^hen 
in China. I do not want to go into 
more details. But, I will just say and 
I quote what Swamiji further said 
about Indian Revolution;

“ Now is the time to work. India’s 
spiritual ideas may penetrate into 
the west. We must go out. We 
must conquer the world through our 
spiritualism.*'

“The only condition of nation.il 
life, of awakened and vigorous na
tional life, is the conquest of the 
world by Indian thought’’ .

I shall now come to Netaji Subhas 
Chandra Bose. Even in 1935 Subhas 
Bose preached the message of Swami 
Vivekanand that “ India has a mission 
to fulfil.” It was not just a political
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revolution, he did not visualise mere 
political freedom of India only. But 
he visualised that through Indian 
freedom, India will achieve something 
of an ideological attainment that will 
enlighten the world in a wonderful 
way.

Why do I say that Netaji should 
not be bracketed in serials of personali
ties like with 1, 2, 3 and 4? He had 
values; the concept of fundamental, 
he is a missionary; he envisaged for 
himself the role of a missionary that 
he inherited from the concept of 
Swamy Vivekanand. Now, I quote whal 
Netaji said in London-Indian Confer 
ence in 1935, after summarising the 
course of evolution of poltical sys
tems of the world. He said:

'‘We all know that, in the seven
teenth century, England made a 
nemarkable contribution to world- 
civilisation through her ideas of 
constitutional and democratic Gov
ernment. Similarly, in the eighteenth 
centrury, France made the most 

wonderful contribution to the cul
ture of the world through her ideas 
of “ liberty, equality and fraternity". 
During the nineteenth century Ger
many made the most remarkable gift 
through her Marxian Philosophy. 
During the twentieth century Russia 
has enriched the culture and civilisa
tion of the world through her 
achievement in proletarian revolii- 
tion, proletarian Government and 
proletarian culture. . . . "

Try to understand. Now what he seid 
at the end. He said:

“ The next remarkable contribu
tion to the culture and civilisation of 
the world, India will be called upon 
to make.”

I have many things to quote but I 
do not want to take much of the time 
of the House. I will skip over some 
of them. Again Netaji said in the 
same year;

“ Our freedom struggle stands for 
the ultimate fulfilment of India’s 
mission, so that India may bo able
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to deliver to the world the message 
that has been her heritage thro igh 
the past ages.”
It is a meaningless evaluation of 

personalities calling Mahatmaji No. 1 
Netaji No. 2 and others as No. three 
and lour and so on. It is the ideologi
cal, historical and philosophical per
sonality of Netaji which represents the 
value which he cherished. Again in 
1944 at the Tokyo University he made 
a wonderful evaluation of the concept 
o f free India which nobody has cared 
to read in the earlier regime. Netaji 
envisaged in October 1944 in the 
assembly of intellectuals of Japan 
when he concluded his speech by say
ing:

“ India will, therefore, try to move 
to the next stage of political aiid 
social evolution.”
It is not just the cult of hero w or

ship that I want to preach. It is not 
just that revolutionary image of 
Netaji that I want to euologise and 
project. A  revolutionary ideal is an 
idle exercise in the realm of intelle
ctual errand unless it is christened by 
a revolutionary idealist in concrete re
ality. Jefferson of the American Re
volution would have been called a 
mere idealist if there was no George 
Washington to give effect to the con
cept of American Revolution. Marx 
would have been known as a great 
academician if there were no Lenin or 
Mao Tse Tung to give effect to his con
cept of Proletarian Revolution. The 
concept of Indian mission and Inr^ian 
revolution o f Swami Vivekananda 
would have remained a mere vision 
without the birth of a revolutionary 
pilgrim in Netaji Subhas Chandra 
Bose. What is Netaji! He is not just 
a great man. He is not a great per
sonality only. He is a manifestation 
of values,—Netaji is the highest em
blem of revolutionary idealism ever 
conceived in the annals of the world 
revolution.

When I say this—I ask— is there any 
example in any part of the world, 
when a man, a lonely man went out

of his home, crossed countries after 
countries, continents after continents, 
swam across three oceans, established 
organisations in twenty countries, 
moved like modern prometheus of 
‘revolution’ and raised an Army of
Revolution almost out of dust? Is
there any such example anywhere in 
the world of ours? He swam across a 
perpetually threat of death but daint- 
lessly. Is there any other example of 
such reckless courage? That is why 
one of the great Generals belonfiirg 
to the land of ‘harakiri’—Japan— had 
said. **Subhas Chandra Bose is the 
greatest hero of our age.” The sup
reme concept of heroism has been re
flected in our time in the life of Netaji 
Subhas Chandra Bose. Would you 
agree to accept it? Would you >*ro- 
ject it to our younger generation, to
our future generation? This is my
question.

Netaji is a magnificent inspirer of 
the ideal of Asiatic Revolution leading 
to Anti-Colonial Liberation of the 
Asiatic people from the bondage of 
Western colonialism. It is not my 
word. When Tanku Abdur Rehman 
came to India after freedom, he said: 
‘ 'Netaji raised us from dust*’. In 
Kaula Lumpur, Malaysia, the Pakistani 
High Commissioner told during the 
recent ceremony of Netaji’s birthday 
that “Netaji not only liberated India 
but he liberated Pakistan also. He 
was the main inspirer for the libera
tion of most of the Asiatic countries 
in South-East Asia.”

Netaji is the principal architect of 
Indian Leftism who ushered India into 
an age of modern Socio-Political Con- 
cept. Netaji is the father of other 
Idea of Indian National Planning for 
the nation’al reconstruction of free- 
India.

Netaji is the greatest integrator of 
the Indian people,— cutting across the 
barriers of caste, creed, religious com
munity,—into a reality of Indian 
national community.

Netaji is the Supreme mainfestation 
of the image of a Supreme Com- 
mandar of the Army of Indian Re
volution that will inspire our youths,
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and our Jawans for generations to 
come. Netaji is the living image oi 
the faith to inspire our countrymcn 
to believe that India has a Mission to 
fulfll.

Sir, this is the reason why I am 
saying; don’t try to equate him with 
other great men of India. If you try 
to equate him with other great men, 
then I am sorry to say that many of 
the message of his life, many of the 
contributions of his life will be lost 
That is why I asked ‘can you cite any 
other example of the quintessence of 
the values of Netaji? I tried in a nut 
shell to project the values which Netaji 
represented and represents. Would 
you allow this value to be lost? Are 
these treasures not the treasures of our 
national value, not only the treasure 
of national value but the treasure tint 
is to be handed over from generation 
lo generation to inspire the concept 
of revolutionary idealism, the idealism 
that will try to build a new India. Not 
only India alone, but like Swami 
Vivekananda, his disciple,—Netaji said: 
“India has a Mission to fulfil’* and I 
say in this world of today when whole 
world saw the American Revolution, 
the French Revolution, the Russian 
Revolution and the China’s Revolu
tion, there will be another revolution 
in India, and that revolution would 
be different. Whereas the whole 
Western world is based on the mater
ialistic conception of life, Netaji said 
that the Indian revolution would not 
only be based on the concept of equal
ity, justice a n d  fraternity but essenti
ally on the basis of concept of spiritual 
values as well. That would be the 
latest revolution of the world today. I 
say that what Swami Vivekanjinda 
preached Netaji also preached that 
India has a message to deliver to ^he 
world. I have many other materials 
but I have no time to quote them. Bui 
I will quote here a German Biographer 
of Netaji who was with Netaji in the 
Hitler days. He wrote about Netaji:

‘ ‘Even as a human being and a 
thinker, Bose was seeking a new 
fthilosophy— a new ’ ethical con

ception—in human affairs. A rare 
personality in contemporary world 
history, he was at once deeply, 
involved in the great spiritu^ 
heritage of India and actively con-, 
cemed with the most modem social 
and technological advances any
where in the world. His sense of 
mission did not admit of any com^ 
promises or any reservations. He 
sought to inspire, by his own 
example, his countrymen and his fol
lowers with the same spirit of total 
dedication to the cause. In this he 
also succeeded in a great measure and 
thus remains an example in leader
ship. Thus, even though Bose left 
us much before his time, his legacy 
in thought and deed for the present 
and coming generations remains. 
Who knows India may in time re
discover Subhas Chandra Bose and 
in his own words ‘deliver to the 
world the message that has been her 
heritage through the past ages’.”

What a foreigner understood the sig
nificance of the life of the revolutionary 
pilgrim of India—I do not say merely 
of revolutionary leader of India— 
very miserably I should say, we have 
failed, many of our leaders have fail
ed to appreciate and understand.

I think Chaudhuri Saheb knows; 
those who are older men here know 
the name of Sadhu T. L. Vasw-ani, a 
great philsopher and savant of Sind, of 
Karachi. He was respected by
Mahatma Gandhi and by everybody in 
India in those days. I quote what he 
said about Netaji:

“ Ye children of the sages of the 
East, India is rising with a radiant 
light and a flame of freedom to give 
her message to the nations. In this 
new day that is dawning, Subhas 
will I believe, be greeted by millions 
of women and men of India as a pro
phet of resistance and revolution.”
Sir, this prophet of resistance and 

revolution,, this prophet who cherished 
the dream of fulfilling the mission of 
India, this prophet of revolution, the
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pilgrim of Indian revolution effected 
himself and transformed himself not 
into personality but into values. It is 
Icnown to everybody what he named 
his autobiography. Have you heard 
a politician, a statesman, a general, a 
great leader, a socialist, a leftist— ever 
named his autobiography as the 
‘ ‘Autobiography of an Indian pilgrim'*. 
He wanted to be remembered by the 
Indian people, not as a patriot, not as 
a hero, not as a revolutionary, but as 
‘An Indian Pilgrim’ in quest of fulfil
ling the mission of Mother India. You 
will be astonished to know that he 
owned nothing— he did not want any 
glory, no power^ no position,—nothing 
in this world. But he would never part 
with a small bag containing a small 
piece of Gita a mala, and a tiny book 
of tantra—Chandi! They were con
stant companions of Netaji whether he 
had been in the war front or in the 
office or in administration. Wherever 
he had been, a Chandi, a Gita and a 
Mala were the last resort of the eternal 
soul of an Indian pilgrim that lived 
in him.

I know today you are opposing my 
Bill, but the hon. Minister—Ood wil
ling— with tears in eyes  ̂ you will have 
to change; this Janata Government will 
have to change their mind to declare 
23 January, the birth day of not Netaji 
Subhash Chandra Bose, but the birth
day of Ihe prophet of Revolution the 
birthday of the Indian pilgrim, the 
birthday of the Messiah of a new con
cept of Indian revolution and of a 
person who dreamt of a new India, 
of an India that will fulfil her mission 
that has been handed over to us by 
our ancient civilization and ancient 
culture.

Sir, this is not a political question 
with me,— this is not a party question 
wih me. This is a very fundamental 
question, this is a spiritual question. 
Therefore, it Is very difficult for me to 
withdraw the Bill. Even if I be alone 
to vote for my Bill, whatever may 
happ>en— there may be earthquake any
where— but this humble dust of the

feet of Netaji is not going to accept 
any other suggestion because I con
sider that it is not paying homage to 
any great man, not worshipping a 
great man, but preserving the message, 
the mission^ the value that has been 
given to us by the Prophet of Indian 
Revolution and I hope it may so hap
pen that we may have again the radi
ance of his guidance in leading the
destiny of our country in near future!

PROF. P. G. MAVALANKAR (Gan
dhinagar) : With great respect to
Samar Babu, I want to say.. .

SHRI SAMAR GUHA: I am sorry,
I am not going to hear anybody.

PROF. P. G. M AVALANKAR: I
want to say that since the Home Minis
ter has told us in so many words that 
if Shri Samar Guha were not to say 
‘no’ but withdraw the Bill for the time 
t>eing until the Minister gets ;nore 
lime to persuade his colleagues further 
without treating it as a promise— he 
said that, if I have understood cor
rectly.—and yet therefore to keep the 
matter open, and to enable the Home 
Minister and his colleagues to have 
further time to think about it. why not 
I request Mr. Guha to withdraw the 
Bill? This is because there is no oppo
sition, and the Government has not 
opposed the whole thing. Otherwise we 
are in a very difficult situation; having 
spoken on the Bill we do not want the 
Bill to be rejected. This is my request 
to Mr. Samar Guha. I hope I am ex
pressing the views of my colleagues on 
this issue.

^  ^  ^  sfiT #
#  SJT*TqT f  *T«5ft

^  ^  sjT«i‘?TT qr, 3̂̂ 1% TT EirnT
fcr, qirqT STWTW

TT | 1

P;BOF. P. G. MAVALANKAR: It
seems that many of my colleagues are 
supporting my contention and I hope 
Shri Samar Guha is listening to what
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1 am telling. Let us keep the matter 
open ana iet there bo more Ueiibera- 
tions.

SHKI SYED KAZIM ALI MEERZA: 
May 1 request the hon. Home Minister 
to at least give us an assurance that 
he will discuss it with his Cabinet 
colleagues and consider the resolution 
that Shri Samar Guha has moved?

PROF. P. G. MAVALAIsTKAR: That 
he has said.

SHRI SAMAR GUHA; Mr. ChairAuan 
Sir, 1 have received a note from my 
respected Chaudhry Saheb. He knows 
my mind and I know his mind as well 
and 1 also know in what great respeci 
he holds Netaji and in what esteem he 
holds Netaji. I do not want to read 
out what he has written to me lor 
obvious reasons. But from the assur
ance that has been given in this note, 
it appears to me that it would perhaps 
be possible in view oi the unanimous 
opinion expressed by the House that 
a certain particular machinery will be 
evoived through which this matter ŵ U 
be t'iscussed, and the final decision in 
iavour ol tne object ol the Bill will 
be taken.

I will again say only, I withdraw 
the Bill, but the Home Minister will 
understand that while I withdraw it, 
I am not wiltidrawing what 1 wanted 
to put. If unfortunately it happer.s 
otherwise—that is also perhaps under
stood.—what will be the eflect on me 
and how 1 will react, 1 do not know. 
I have said, this is a spiritual question 
with me. 1 believe, I tru st....

SHRI CHARAN SINGH; The House 
deals with mundane questions, not 
spiritual matters.

SHRI SAMAR GUHA; There are 
some fools like me who feel that even 
mundane matters are spiritual matters 
I do not know what is the definition oi 
matter. Even the humblest of the hum
ble, highest of the high scientists do 
not know how to define matter.
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SHRI CHaRAW SINGH; 1 give him 
my sincere commitment that 1 will do 
my best to reason it out with my col
leagues.

MR. CHAIRMAN: The question ii>:

‘ That leave be granted to 
draw the Bill to provide for observ
ing the birthday of Netaji Suhhas 
Cnanara Bose as national holiday."

The motion was adopted/

SHRI SAMAR GUHA; Sir. I with
draw the Bill.

The Bill was by leave withdrawn.

16.57 hrs.

ANDAMAN AND mICOBAR ISLAND
(ALTERATION OF NAME) BILL

SHRI SAMAR GUHA (Contai); I do 
not know whether i t  is the indication 
of something else. Again I am feeling 
that it is the indication of something 
else that I am getting preference in 
ballot far e v e r y t h i n g  about Netaji. I 
never used to get any preference in 
ballot for any kind of Bill or Resolu
tion earlier.

SHRI HARI VISHNU KAMATH; It 
is destiny.

SHRI SAMAR GUHA: I do not know 
whether it is destiny. For the last few 
months, in everything about Netaji, I 
am getting priority in the ballot.

THE MINISTER OF HOME AF
FAIRS (SHRI CHARAN SINGH): The 
Bill is about changing the ncjme of 
Anadaman and Nicobar Islands as 
Shahid and Swaraj Dweep. This ques
tion had been debated once before the 
House and it was decidcnl that it was 
not for the House to change the name 
of any place, town, State or island 
and it would be for the representatives 
of that place, town State or island to 
say what name they want for their 
place, town, State or Island. I will


